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(e) if so, the reaction of State 
Governments with regard thereto 
and the followup action taken by the 
Central Government in this regard ? 

THE MINISTER OF LAW, 
JUSTICE AND COMPANY AF-
FAIR.S (SHRI P. SHIV SHAN-
KAR): (a) Reports Qf this nature 
have been received from time to 
time. 

(b) and ( c). All complaints of mal-
practices and exploitation of over-
seas job . seekers by unscrupulous 
agencies are referred to the appro-
priate State police authorities for. 
investigation and action. These com-
plaints are investigated by the State 
Governments. As a result of such 
action several recruiting agencies 
and individuals have already been 
successfully prosecuted. The Govern .. 
ment remains in touch with the State 
Governnlent authorities to follow the 
progress of these investigations. 

Demurrage paid by Railways 

3243. SHRI MOHAMMAD 
ASRAR AHMED: Will the Minister 
of RAILWAYS be pleased to lay 
a statement showing: 

(a) the weight and value of goods 
imported for use in Indian Railways 
and the amount of demurrage paid 
by the Railways on these goods se-
parately at each inlporting port and 
harbour in the country during the 
last three years; 

(b) the cases which were res-
ponsible for late delivery of imported 
goods and the payment of demurrage; 

(c) whether any assessment was 
made in any case to ascertain if 
these demurrages had to be paid on 
account of wilful or negligent action 
on the part of Railway authorities 
or its employees; and 

(d) if the assessment was made, 
the details and particulars of the 
lame separately for each Railway? 

.. 

THE DEPUTY MINISTER IN· 
THE MINISTRY OF RAILWAYS 
AND IN THE DEPARTMENT 
OF PARLIAMENTARY AFFAIRS 
(SHRI MALLIKARJUN): (a) to· 
(d) • lniOrmation is being collected 
and will be laid on the Table ()f the-
Sabha. 
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